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Storag* Capacity

*297 DR. MAHADEEPAK SINGH 
SHAKYA: WiR ths Minister of FOOD ba 
pleased to state:

(a) the storage capacity required at 
presentfay the Food Corporation of India, the 
Central Warehousing Corporatton and the 
State Warehousing corporatnns;

(b) the total number of godowns 
atongwiththeircapacity at preset and whether 
these are sufTident for storage purposes; 
and

(c) the quanttty of foodgrains stored in 
various godowns during the year 1990^1?
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THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI):(a) to (c). The working Group on 
Storage and Warehousing for Eighth Plan 
had assessed requirement of storage ca
pacity for foodgrains as 23 million tonnes by 
the end of 1994-95. This capacity is partly 
owned by Food Corporation of India (FCI), 
and partly hired from other agencies, includ- 
ingCerrtralWarehousing Corporation (CWC) 
and State Warehousing' Corporations 
(SWCs).

CWC and SWCs. besides construdng 
godowns for foodgrains, also provide stor
age fadittles for other commodities such as 
fertilizers, jute, cotton etc. and for general 
warehousing.

The number of covered godowns avail
able with FCI. CWC and SWCs as on
1.4.1991 andtheircapadtiesareasfonows:-

Name of the 
agency

Nuwberat
godowns

Capadfy 
(MUion tonnes)

FCI 1447 1939*

CWC 498 6.47

SWCs 1328 9.16

* This Includes hired capacity of 3.72 million tonnes taken from CWC and SWCs.

WiH the PRIME MINISTER ba pleased to 
state:

The above s to r^  capadty,abngwith 
the capacity available with State Govem- 
riaents and their agencies, is considered to 
be sufndent for meeting the present require
ments.

The quantity of foodgrains stored in the 
various godowns of FCI/CWC/SWCs as on
1.4.1991 was 146.88 lakh tonnes.

[Engbli

CHvwalfleation of Industrloa to th* 
datrhnant of labour

*298. SHRISHRAVAN KUMARPATEL:

(a) whether any proposal is under oon- 
skleration of the Government to prevent 
industrial units from shutting down or diver
sifying their activities into more luaatlve 
areas to the detriment of labour;

(b) if so. the details of the proposal; and
(c) the decision, H any. taken in the 

matter?

THE MINISTER OF STATE M THE 
MINISTRY OF INDUSTRY (PROF. P J. 
KURIEN): (a) to (c). The New Industrial
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PoBcy announced in July, 1991 dadaras 
that Gowmment w0( fully piotact the inter
ests of the labour in tlw oontaxt of tachno- 
logicalchahM- Thefinanee Ministar'sspeech 
presenting the Budget for 1991-92 an
nounced that Government will establish a 
National Renewal Fund whose objective 
would be to previcfo ameliorative measures 
for woikers affected in the course of techni
cal change and to equip them to be in a 
position to remain active productive partners 
in the process of imdernisation.

ESISchwne

*299. SHRi INDRAJIT GUPTA: WiH the 
PRIME MINISTER be pleased to state:

(a) whetherthe Employees State Insur
ance Corporation (ESIC) has submitted a 
proposal for extending ESI coverage to 
workers in pay range of Rs. 1600/- to Rs. 
3000 -̂ per month; V

[TmnsUOhn]

Strikes and Lockouts

*300. PROF. RASA SINGM RAWAT: 
Will the PRIME MINISTER be pleased to 
state:

(a) the numt)or uf strikes and tockouts in 
industrial units during the last three years, 
State-wise;

(b) the number of man-days kist during 
the pernd and the estimated financial toss 
suffered;

(c) the main causes behind such strikes 
and lockouts; and

(d) the remedial measures being taken/ 
proposed in this regard?

(b) if so. the details thereof; and

(c) the dedsnn taken in the matter?

THE MINISTER OF STATE OF THE 
MINISTRYOFCOAL(SHRIPASANGMA):
(a) and(b). Yes Sir. ThefSI CorporatkMi has 
recommended:

(I) the enhancemeint of wage ceil
ing for coverage of emptoyees 
under ESI Scheme from the 
praeentlevelofRs. 1600/P.M. to 
Rs.3000/-PJyi..and

THE MINISTER OF STATE IN THE 
MINISTRYOFCOAMSHRI P.A. SANGMA):
(a) Tlie number of strikes and lockouts 
Statewise during the last three years i.e. 
1988, 1989 and 1990 and for the jperiod 
January to September, 1991, is given at 
Statement ‘A*

(b) The number of mandays tost during 
the pertod and the estimated financial toss is 
at Statenwnt ‘B’

(c)The malncausesbehind such strikes 
and tockouts is at Statement 'C*

(H) laductton of the contributton of 
emfrioyers from 5% to 4% and of 
emptoyees from 2.25% to 1.5%.

(c)* A Prelminaiy notMcatton for effect
ing amendment In th^ESI (Central) Rules, 
1950 inooiporating the aban proposal of 
E ^  has been issued.

(d) The Government have been main
taining a dose and continuous wnteh on the 
Indtntrial Relattons Situatton in the country. 
The kidustrial Relattons Machinery both at 
the Centra and in the SUtfe are taking steps 
to resolve disputes and reduce work|Stop- 
pages though mediatton, conciliation and 
arbitratton.




